Oral Answers
SHr1 O. V. ALAGESAN : Yes.

SHRrI K. S. HEGDE : Is there any
particular difficulty in taking up the
execution of this project ?

SHr1 0. V. ALAGESAN : No other
difficulty except the one of finance.

SHRI R. U. AGNIBHOJ : Are Gov-
ernment considering the possibility of
the electrification of the railway line
from Nagpur to Chindwara in view of
the Kaparkheda scheme which has now
come into being ?

SHRI O. V. ALAGESAN : I am
unable to answer this question ; there
are several schemes which we have not
been able to take up.
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TELEPHONES

*24. SHRI M. VALIULLA : Will
‘the Minister for COMMUNICATIONS be
pleased to state :

(a) the number of telephones—
(i) manufactured in India,
(ii) assembled in India, and

” (iii) imported into India during
the last three years ;

(b) the number of such telephones
allocated to each State ; and

(¢) whether the telephone industry in
India is working at a profit ?

Tue DEPUTY MINISTER FOR
COMMUNICATIONS (SHRI Raj
BAHADUR) : (a) A statement is laid on
the Table of the House,

(b) Allocation of telephones is not
made Statewise but a statement showing
the number of telephones issued to the
various Posts and Telegraph Divisions
and Telephone Districtsinthe country
is laid on the Table of the House.
[See Appendix III, annexure No. 3].

(¢) Yes.

STATEMENT
1949-50 1950-51 1951-52
(i) & (ii) 29,813 22,455 28,091
(iiiy ¢ 954 21204 1311
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Sur1 M. VALIULLA : What is the
profit that is being made by the tele-
phone industry ? .

SHR1 RAJBAHADUR : In 1949-50
it was Rs. 25,065, in 1950-51 Rs. 17,795
and in 1951-52 Rs. 1,78,831.

Suri M. VALIULLA : What is the
percentage of the profit on the outlay ?

SHRI RAJ BAHADUR : Iam afraid
I will require notice for that.

SHRI M. VALIULLA : May I take
it that it is less than 1 per cent. ?

SHrI RAJ BAHADUR : It is not
possible for me to say off hand.

SHRI C. G. K. REDDY : May 1
know how the hon. Minister comes at
the figures of profit made by thxs mdus-
try ?

SHr1 RAJ BAHADUR: On the
basis of ordinary calculations.

Sur1 C. G. K. REDDY : Aslongas
the factory is run by the Government
through the department of which the
hon. Minister is in charge and the
prices are also fixed by the Government,
how do you arrive at any profit ?

SHRI RA] BAHADUR : But the
factory is run on an autonomous
commercial basis.

Surt C. G. K. REDDY : But I
thought the factory is run by the
department for whichthe hon. Minister
is responsible.

Surr RAJ BAHADUR : Of course,
the Government is responsible for the
setting up of the factory, but the factory
is run on an autonomous basis.

SHRr1 C. G. K. REDDY : Thercfore,
the profit, we can take it, is more or less
arbitrary, being fixed by Government
year to year ?

Mr. DEPUTY CHAIRMAN :
Order, order. That is entering into
arguments,
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SHrRi H. D. RAJAH : Does this
include the main capital outlay on which
interest is earned ?

SHr1 RAJ BAHADUR : I have al-
ready replied that question.
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Kuwaja INAIT ULLAH : Can the |

hon. Minister tell us the price of tele-
phones manufactured in India and the
price of telephones imported into India? |

SHRT RAJ BAHADUR : It is not
possible for me off hand to give the
price of imported telephones ; but the
price of telephones made in India is as
follows C.B. telephones Rs. 89
per piece and automatic telephones
Rs. 108 per piece.

Kuwaja INAIT ULLAH : And the
cost of those that are assembled here ?

SHRr RA] BAHADUR : Most of
the parts are also manufactured here.

SHrRI B. GUPTA : May I know
whether certain contrivances have been
devised in order to tap telephone
conversations ?

Mr. DEPUTY CHAIRMAN:
Order, order. R

Suri B. GUPTA : It may not suit
the Minister, but he has not answered
the question,

MRr. DEPUTY CHAIRMAN :
I have disallowed it.

EMPLOYMENT EXCHANGES

{ 25 NOV.

1952 ] to Questions 1 50
I (c) the number of women registered

{ with the Exchanges who have not been

| able to get jobs (i) within six months,
(ii) within one year from the date of
registration ;

(d) the rate of increase of unemploy
ment in India ;

(¢) the proportion between technical
and non-technical unemployed persons
and

(f) the measures which are being taken
by Government to end such unemploy-
ment ?

Tae DEPUTY MINISTER Fror
LABOUR (Surl ABID ALD: (a)
407,872 at the end of September 1952.

(&) Of the 4,07,872 persons sceking
employment assistance at the end of
September 1952, 64,885 persons had
been registered with the Exchanges
for six months or more. Information
regarding the number registered for
one year or more is not readily available.

(c) OQut of 407,872 persons seeking
employment assistance at the end of
September 1952, 13,039 were women,
Figures are not readily available as to
how long they have been waiting.

(d) The information available at
present is not adequate to make a reli-
able statistical assessment of the real

tion regarding unemployment,

(e) Of the total number of applicants
registered with the Employment Ex-
changes at the end of September 1952,
12'2 per cent. were technical personnel.

*25. SHRIMATI SAVITRY NIGAM :
Will the Minister for LaBOUR be pleas-
ed to state :

(@) the number of unemployed per-
sons registered with the Employment
Exchanges throughout India ;

(5) the number of persons who have
been registered with Employment Ex-
changes (i) for one year, (ii) for six
months, and who have not been able to
get jobs so far ;
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(f) The implementation of the vari-
ous schemes of development envisaged
| in the Five Year Plan will increase
| employment opportunities and reduce
| unemployment.
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